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Change in REP Import Policy

5004 SIIRE  (11.NDAN SINGH
Wil] the Mini tet of COMMERCE
CIVIL SLPrIILS AND (OOPERA-
TION be pleised to state

(a) what were the recommendations
fn deta1l of his Ministiy which led to
the 1ssue of Public Notice on 27th
September, 1977 for change in REP
import policy, and

(b) 1if so, why only one recommen-
dation was 1mplemented and the rea-
song for ignoring others?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIl, SUPPLIES AND COOPERA-
TION (SHR1 ARIF BEG) (a)
and (b) The Public Notice in ques-
tion, was issued based on inter-depart-
mental discussions held at the request
of the Ministry of Petroleum Chemi-
cals and Fertilizers to harmonise the
Registered Exports’ policy more apro-
priately with indigenous production
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